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(iii) MISBEHAVIOUR OF SCOOTER DRIVERS
IN DELHT AND UNHELPFUL ATTITUDE OF
THE POLICE

SHRI A. K. ROY (Dhanbad): I had
.a bitter experience at New Delhi sta-
tion today morning (Tuesday) when
I got down from the Rajdhani Express
and tried to get one scooter at the
stand to attend the Parliament in time.
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I found the scooter stand had turned
into a forum of free enterprise and the
drivers were openly bargaining and
choosing amongst the passengers and
I was denied any lift. I found also one
‘leader’ of the stand openly insulting
and demoralising passengers who dared
to point out some rules. Failing to get
a scooter in the ‘open market’ I app-
roached the police outpost there and
the person there instead of helping
ug started cross-examining us in a way
bordering misbehaving. At last when
I disclosed my jdentity one police offi-
cial who was op scooter suddenly
caught hold of one driver who kept
his scooter at the corner of the station
and not in the stand and asked him
to take me to my destination which
showed that the scarcity of convey-
ance in the station had been artificial-
ly created in connivance with the
police,

Being an M.P. I got this privilege
but most of the passengers are not for-
tunately M.Ps and so they were to
surrender helplessly to the mercy of the
taxi and scooter drivers. Delhi is the
capital of India where people from all
corners of the country and even from
abroad come and if at the very entry
they face a virtual lawlessness, inti-
midation and harassment, they would
go only with impression that Emer-
gency is the only answer to India's
malady.

(iv) REPORTED STRIKE BY LAWYERS OF
T1s Hazarr CourTs, DELHT
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